FORM A
PUBLIC ANNOUNCEMENT
( Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017 )

FOR THE ATTENTION OF THE STAKEHOLDERS OF EDELSTEIN SHARED SERVICES PRIVATE LIMITED

1 |[NAME OF CORPORATE PERSON Edelstein Shared Services Private Limited

2 |DATE OF INCORPORATION OF CORPORATE 20-April-2023
PERSON

3 |AUTHORITY UNDER WHICH CORPORATE]|Registrar of Companies - Mumbai - |
PERSON IS INCORPORATED / REGISTERED

4 |CORPORATE IDENTITY NUMBER / LIMITEDJU82990MH2023FTC401220
LIABILITY IDENTITY NUMBER OF CORPORATE
PERSON

5 |ADDRESS OF THE REGISTERED OFFICE AND]G-202, G-Wing, 02nd Floor, Lotus Corporate Park, Off. Western Express Highway,
PRINCIPAL OFFICE (IF ANY)OF CORPORATE}Jai Coach, Laxmi Nagar, Goregaon (East) Mumbai-400063
PERSON

6 |LIQUIDATION COMMENCEMENT DATE OF 30-September-2026
CORPORATE PERSON

7 |INAME, ADDRESS, EMAIL ADDRESS,|[Name: Dhanshyam Patel

TELEPHONE NUMBER AND THE]Address: 322, Zest Business Spaces, MG Road, Ghatkopar East, Mumbai 400 077
REGISTRATION NUMBER OF THE LIQUIDATOR JEmail: dpatel@ckpatel.com

Project Email: vlig.esspl@gmail.com

Phone: +91 91374 42977

Reg No.: IBBI/IPA-001/1P-P01373/2018-2019/12155

8 |LAST DATE FOR SUBMISSION OF CLAIMS 30-October-2026

Notice is hereby given that the Edelstein Shared Services Private Limited has commenced voluntary liquidation on 30-September-2026.

The stakeholders of Edelstein Shared Services Private Limited are hereby called upon to submit a proof of their claims, on or before
30-October-2026, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit the proof of claims
in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

[

Name and Signature of the Liquidator: Dhanshyam Patel
Place: Mumbai
Date: 01-October-2026
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FORM A

PUBLIC ANNOUNCEMENT

{ Regulation 14 of the Insolvency and Bankrupicy Board of India
(Voluntary Ligwidation Process) Regulations, 2017 )

FOR THE ATTENTION OF THE STAKEHOLDERS OF

EDELSTEIN SHARED SERVICES PRIVATE LIMITED

1. | MAME OF CORPORATE PERSON Edelstein Shared Services Private Limited
2. | DATE OF INCORPORATION OF 20-April-2023
CORPORATE PERSOMN
2. | AUTHORITY UMDER WHICH Registrar of Companies - Mumbai - |
CORPORATE PERSDON IS
INCORPORATED / REGISTERED
4. | CORPORATE IDEMTITY NUMBER / UE2090MH2023FTCA01220
LIMITED LIABILITY IDEMNTITY
MUMBER OF CORPORATE FERSOM
&, | ADDRESS OF THE REGISTERED G-202, GWing, 02nd Floor, Latus Corparate Park,
OFFICE AMD PRINCIPAL OFFICE Off, Western Express Highway, Jai Coach,
(IF ANY) OF CORPORATE PERSON | Laxmi Nagar, Goregaon (East) Mumbai-d00063
g, | LIQUIDATION COMMEMNCEMENT 30-September-2026
DATE OF CORPORATE PERSON
7. | MAME, ADDRESS, EMAIL ADDRESS, | Mame: Dhanshwam Patel
TELEFHONE NUMBER AMD THE Address: 322, 7est Business Spaces, MG Road,
REGISTRATION MUMBER OF THE Ghatkopar East, Mumbai 400 077
LIQUIDKTOR Email: dpatet@ckpatel com
Fraject Email; viig.esspl@gmail.com
Phore: +91 91374 42977
Reg Mo IBBIIPA001/1PPO13T 3/ 20158-2019/ 12155
g, | LAST DATE FOR SUBMISSION OF A0Dctober-2026
CLAIMS

Motice is hereby given that the Edelstein Shared Services Private Limited has commenced
voluntary liguidation on 30-September-2026,

The stakeholders of Edelstein Shared Services Private Limited are hereby called upon to
submit a proof of their claims, on or before 30-0ctober-2026, to the liquidator at the
address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakenolders may submit the proof of claims in person, by post or by lectronic means.

Submission of false or misleading proofs of claim shall attract penalties.
Name and Signature of the Liquidator:

Place:
Date:

Dhanshyam Patal

Mumbai
01-October-2026
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